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OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, BHADRAK
(Monitoring Cell-Court Matters)

'l'o

No: 1440/MC Dt.15.12.2020

-lhe Member Secretary.

State Pollution Control Board. Odisha.

Paribesli Bhawan. A/l 18. Nilakantha Nagar. Unit-lll. Bhttbatresrvar.

Sr-rbrnission of compliance repofi against order dated 15.09.2020 of Hl;n'ble 1r(l-i- p;tg:ed

in Fl.A. No.l8/2020 in E.A. No.33/2019 in O.A. No.57212016 (Dibakar Ilho, -\":'s-(irir:i'
Secretary,. Govt. of Odisha & others)
St'CB L.etter no. 9194 dated 24.09.2020.

In invitiug a ref'erence to the letter on the subject cited above. \\'e are tc, subt.nit n*Lre:slt'l

the order dated 15.09.2020 of Hon'ble NGT passecl in E.A. lrlo.18/201{-} in 1..A.

O"A. No.57212016 (Dibakar Bhoi -Vrs-Chief Secretarl'. Covt. cf Odisha & ,.rlir*is) a.

Sr,rh:

'i-c I:

li i r'.
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No.i.l/2019
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A joint iield visit to tlre site u,as conducted by Additional District [.'iagistritls ili.cren*,i]"
Blradrak. Sub Collector. Bhadrak. Regional Of1leer. SPCIB" Balasore. Erecrlliir Erigine,*r iii-&Bi-

iJhadrak. DepLrty Llxecutive E,ngineer. Drainage Sub Dirision. Bhadral.. Assistiitrt ilricigc i:rt'iiriee:'.

l!l-lAI. Bhadrak and Assistant Euvironmental E,ngineer. SPCB, Balasore on datecl ll.12.ltlil. iLi,'iitg

i-iclii visit. it was observed tlrat:-

i. ReqLrired slope packing tiom the existing retairting rvall located ort tlte ie tt sidc ;rr Li;e' ,:i:'i:i;t

up to the compound u'all has been completed b1'the Drainage Division.

ii. Protection nteasures llonr drain side compound lvall upto existing grourrrl ler.ei i;:sicle iir"'

court building premises has been cornpleted by'Executive Engineer(E&Br Diiisit'rl. lJ!riiit'.,;ii.

iii. Debris accurnulaledidurnped inside the drain due to the coustructiott oi'Naiional liic,it*,li
briclge in front of the coutl building has beert cleared by NHAI.

A copy of the field visit note is enclosed for information.

Yours faithfully.

IttWAt*,{t\ \'
Col[6t6r. Bhitlr:rk

,.-*t.'pr.' with enclosure to

i. Aridl. Scct'etary to Govemment. Water Resources Dcptt. Oclisha. Bhubair,,.sr,rii;'.

2. Chief-Engineer. Drainage. Cuttack
3. Chief Construction lingineer. Anandapur. Salapada
4. Project Director'. NHAI. Balasore
-5. Regional Otflcer. State Pollution Control Board. Balasore

for favour of inltrrnlel<;r:..
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Joint Field enquiry report held on L4.!2.2O20 at 4.00PM for preparation of Action Plan and

compliance to the order dated 15.09.2020 of the Hon'ble National Green Tribunal, New Delhi

passed in Execution Application No.33/2019 in O.A. No.57212016

A joint field visit to the site was conducted for compliance of order dated 15.09.2020 of

the Hon'ble National Green Tribunal, New Delhi passed in Execution Application No.33/2019 in

O.A. No.572/201,6 by the Additional District Magistrate(Revenue), Bhadrak, Sub Collector,

Bhadrak, Regional Officer, SPCB, Balasore, Executive Engineer(R&B), Bhadrak, Deputy Executive

Engineer, Drainage Sub Division, Bhadrak, Assistant Bridge Engineer, NHAI, Bha$rak and

Assistant Environmental Engineer, SPCB, Balasore.

During field visit, it is revealed that:-

Necessary slope packing from an existing retaining wall located :n lhe !eft side *f
the drain up to the compound wall has already been completeri by the itrainlg,:

Division.

ii. Protection measures from drain side compound wall up to exi;ting gi'ol;r;d i*ire;

inside the court building premises has been completed by Exetuii"re InBi::*er{r:&B:

Division, Bhadrak.

iii. Debris accumulated/dumped inside the drain due to the construition i::ri: \iaiiii':;:

Highway bridge in front of the court building has been cleared by !'.:HAl.

\ +.o'*h *t"* '
A.rl rJ itional District Migistrate ( Reven ue)

Bhadrak
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Enlineer

Bhadrak

Orr,r,.kffi];;:",
NHAI, Bhadrak

,k
Bhadrak

Balasore
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Deputy Eieiutive Engineer

Drainage Sub Division, Bhadrak
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Assistant Environm6nt'al Enginee
t2-' 299

State Pollution Control Board

Balasore


